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IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(C) 7249/2017

RAKESH DWIVEDI
..... Petitioner
Through  Mr. Satygit Sarna and Ms.Bhavini
Srivastava, Advocates.

VErsus

COAL INDIA LTD. THROUGH THE CHAIRMAN-CUM-MD &
ORS
..... Respondents
Through  Mr.  Vabhav  Agnihotri and
Mr.Bhrigu Dhami, Advocates for R-1.

CORAM:

HON'BLE MR. JUSTICE A. K. CHAWLA
ORDER

% 13.12.2019

CM APPL . 53707/2019 (for filing of additional documents)

List on the date already fixed i.e. 11.02.2020.

A.K.CHAWLA,J

DECEMBER 13, 2019
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This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 14/06/2025 at 21:24:17



